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Review Application No. 46 of 1996
in
Qriginal 'Application No. 767 of 1994

Allahabad this the ochnjfciay of 5”&'71/ 1996

Hon.,Dre R.K. Saxema, Member ( J )
Hon.Mr. D.S. Baweja, Member ( A )

Union of India Frsvs: Appli cant
By Sri P, Mathur

Versus
Kamji Yadava $98323 Kespondent

QRD ELE (BY CIhCULATION)

By Hon'ble Ur. h.K. Saxena, J.M.

This application has been moved for review of

the Judgment which was rendered on 13.12. 1995, e
had considered all the facts in-‘the O.A. In this
review application, we do not find any new and

important ground. The review application stands

rej ected.
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